MM ( H) COURT NO. 7 SECTI ON XV

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

I.A-No.2 in Petition for Special Leave to Appeal (Civil) No.18940/ 2005

(From the judgenent and order dated 19/04/2005 in DBSA No. 1462/1997 &

SBCWP No. 4599/1996 of the H GH COURT OF RAJASTHAN AT JAI PUR)

STATE OF RAJASTHAN & ORS. Petitioner(s)
VERSUS

JAGDI SH CHOPRA Respondent ( s)

(For stay)

Date: 16/05/2007 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTICE S.B. SI NHA

HON BLE MR, JUSTI CE MARKANDEY KATJU

For Petitioner(s) Aruneshwar Gupt a, Adv.
Shi kha Tandan, Adv.

Mukul Sood, Adv.

s 55 5

Shashwat QGupt a, Adv.

For Respondent (s) Ms. Ai shwarya Bhati, Adv



UPON heari ng counsel

ORDER

List for final disposa
second week of July, 2007.

There shal | be stay
contenpt matter.

| eadi ngs in t he mai n

he

meant i me.
(A.S. BISHT)

COURT MASTER

the Court made the follow ng

of further

matter

on a non-m scel | aneous day in the

pr oceedi ngs in

may be

compl et ed

(PUSHAP LATA BHARDWAJ)

COURT MASTER

t he

in



